ZER O R

e SINGLE MEMBER BENCH
WEEKLY DISPATCH STATEMENT
FROM 13.01.2025 T0O 17.01.2025

S.NO APPEAL NO ORDER NO DATE OF ORDER DATE OF
o ‘ RECEIVED FROM WHICH
s THE PS TO -
o HONBLE™ [ DISPATCHED |
L PRESIDENT/MEMB
. ERS
FINAL ORDERS
01 E/55818/2023 50015/2025 06/01/2025 13/01/2025
02 ST/55626/2023 50016/2025 06/01/2025 15/01/2025
03 C/50107/2024 50017/202‘5 06/01/2025 13/01/2025
04 ST/55825/2023 50018/2025 06/01/2025 13/01/2025
05 ST/50230/2024 50022/2025 09/01/2025 15/01/2025
06 ST/50408/2024 59961/2024 09/01/2025 15/01/2025
07 E/55480/2023 50033/2025 13/01/2025 15/01/2025
08 | E/55810/2023 50048,/2025 14/01/2025 15/01/2025
' MISC. ORDERS '

01 | ST/54952/2023 50019/2025 07/01/2025 13/01/2025
02 | ST/54817/2023 500212025 07/01/2025 13/01/2025
03 ST/54840/2023 50020/2025 07/01/2025 13/01/2025
04 | ST/51756/2023 50022,/2025 07/01/2025 13/01/2025
05 | ST/51751/2023 50023,/2025 07/01/2025 13/01/2025
06- | ST/55072/2023 & 50002-50018/2025 07/01/2025 13/01/2025
22 Others
23 1 C/51070/2022 i 50033/2025 13/01/2025 15/01/2025
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